Annexure 2

Name of the corporate debtor: Transstroy Tirupati Tiruthani Chennai Tollways Private

Limited - In Liquidation

Date of commencement of liquidation: 8 April 2022 (order published on 19th April 2022)

List of stakeholders as on: 30th November 2022

(Amount in X)

Sl. Details of claim received Details of claim admitted
Al t d Whe“:‘ter Details of * sth:rT " Amount of Amount of any Amount of Amount of
No. Name of creditor Identification No. . ) Amount of claim . moun coYere 'securl Y . Amount covered ota . . |mutual dues, that| A claim under| Remarks, if any
Date of receipt [ Amount claimed . Nature of claim by security interest Security amount of | contingent claim claim rejected e .
admitted . by guarantee X may be set off verification
relinquished? | Interest claims
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u d Fi ial
1 Transstroy (India) Limited U45203AP2001PLCO36905| 13-05-2022 | 1,10,38,67,025 | 1,10,38,67,025 "Secsrrs dit(l)r:anma - NA NA - 12.66% - - - - NA
1,10,38,67,025 1,10,38,67,025 B - - B B - B




